Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 04.04.2025 (FRIDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Comp App (AT) (CH) No. Mukund Mr. MV Swaroop
34/2025 Ghanshyamdasji
For Stay Maheshwari (DAGA) &
IA No. 494 /2025 2 Ors.
Vs
Balvinder Singh
Administrator of
Nagarjuna Agro
Chemicals Pvt. Ltd. &
8 Ors.
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. IA No. 1178, 1179 & Nagarjuna Agro Mr. MV Swaroop Mr. CV Shailandhran R1
1247/2024 Chemicals Pvt. Ltd & 3
(For Direction) Ors.
in Vs
Comp App (AT) (CH) No. Shrikant Gopilal Rathi &
23/2024 4 Ors.
For Exemption
IA No.382/2024
For Stay
IA No. 383/2024 WITH
3. Comp App (AT) (CH) No. Shrikant Gopilal Rathi & | Mr.CV Shailandhran Mr. MV Swaroop-
33/2024 2 Ors. R2- R4
For Stay Vs
IA No. 581/2024 Nagarjuna Agro
For Exemption Chemicals Pvt. Ltd & 8
IA No. 582/2024 Ors.
WITH
4. Comp App (AT) (CH) Nagarjuna Agro Mr. TK Bhaskar
No.37/2024 Chemicals Pvt. Ltd. & 3
For Stay Ors.
IA No. 660 & 661/2024 Vs
For Direction Shrikant Gopilal Rathi &
IA No. 1249/2024 4 Ors.
WITH
5. IA No. 1248/2024 Nagarjuna Agro Mr. TK Bhaskar
(For Direction) Chemicals Pvt. Ltd & 3
in Ors.
Comp App (AT) (CH) Vs
No.43/2024 Shrikant Gopilal Rathi &
For Stay 4 Ors
IA No. 736 & 737 /2024



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. Comp App (AT) (CH) (Ins) | Gujarat Energy Ms. Aishwarya Mr. Ramakant Rai
No. 39/2024 Transmission Subramani
For Stay Corporation Ltd. & Anr.
IA No. 116/2024 Vs
Hitesh Goel, RP of
Bhadreshwar Vidyut Pvt.
Ltd.
7. IA No. 220/2025 The Assistant Provident Mr. MS Viswanathan
(For Condone Delay) Fund Commissioner,
in Employees’ Provident
Comp App (AT) (CH) (Ins) | Fund Organisation
No. 68/2025 Vs
Effimax Engineers Pvt
Ltd. Rep by its
Liquidator, C
Ramasubramaniam
8. IA No. 247/2025 GK Ispat Pvt. Ltd. Mr. Pranav
(For Condone Delay) Vs Gopalakrishnan
in Pankaj Srivastava, RP of
Comp App (AT) (CH) (Ins) | Katerra India Pvt. Ltd.
No. 86/2025
For Direction
IA No. 246/2025
For Exemption
IA No. 282/2025
9. IA No. 362/2025 German Solar Asia Pte Mr. Surya Teja Nalla

(For Condone Delay)

in

Comp App (AT) (CH) (Ins)
No. 135/2025

Ltd

Vs

Zytech Solar India Pvt.
Ltd.

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
10. Comp App (AT) (CH) (Ins) | Madala Srinivasu & Anr. | Mr. T Ravichandran Mr. Yogesh Jagia- R1
No. 89/2023 Vs
For Exemption Veera Venkata
IA No. 318/2023 Satyanarayana Rao
Vadlamani & 2 Ors.
WITH
11. Comp App (AT) (CH) (Ins) | Madala Srinivasu & Anr. | Mr. T Ravichandran Mr. Vijay Narayan R2
No. 90/2023 Vs Mr. DVAS Ravi Prasad
For Exemption Ind-Barath Thermal R5 R9 R10 R15
IA No. 320/2023 Power Ltd & 17 Ors. Mr. Yogesh Jagia- R4
R12 R13 R16
12. Comp App (AT) (CH) (Ins) | State Tax Officer Mr. EK Kumaresan
No. 219/2024 State Goods and Services
For Stay Taxes Dept., Ernakulam
IA No. 585/2024 Vs
Dileep KP
RP, Nucleus Premium
Properties Pvt. Ltd. &
Anr.
WITH
13. Comp App (AT) (CH) (Ins) | Arjun SV, Ms. Lily Francis

No. 222/2024
For Stay
IA No. 592/2024

Rep by PoA holder,

Anoop Jain & 4 Ors.

Vs

Dileep KP, Chairman of

the Monitoring

Committee & Anr.
WITH




14. Comp App (AT) (CH) (Ins) | Dr. Jose Paul and Marina | Mr. Pradeep Joy
No. 298/2024 Jose & 11 Ors.
For Stay Vs
IA No. 788/2024 Dileep KP, RP, Nucleus
Premium Properties Pvt.
Ltd.
WITH
15. Comp App (AT) (CH) (Ins) | Mathew Francis & 17 Mr. Pradeep Joy
No. 318/2024 Ors.
For Stay Vs
IA No. 845/2024 Dileep KP, RP, Nucleus
Premium Properties Pvt.
Ltd.
16. Comp App (AT) (CH) (Ins) | Regional Commissioner Dr. S Vidya Mr. R Sivaraman- R1 R3
No. 10/2024 II, EPFO R4
For Exemption Vs
IA No. 37/2024 Panyam Cements and
For Stay Mineral Industries Ltd. &
IA No. 39/2024 3 Ors.
Leave to file
IA No. 40/2024
17. Comp App (AT) (CH) No. S P Velumani & Anr. Ms. S Manjula Devi Mr. R Vidhya Shankar
39/2024 Vs R1-R7
For Urgent Hearing Magnum Spinning Mills
IA No. 696/2024 India Pvt Ltd & 6 Ors.
For Stay
IA No. 697/2024
18. Comp App (AT) (CH) (Ins) | South India Corporation. | Mr. AR Ramanathan Mr. ST Raja
No. 376/2024 Pvt. Ltd.
Vs
Tamil Nadu Power
Generation Corporation
Ltd.
19. Comp App (AT) (CH) (Ins) | Vasudev Bissa Mr. A Ram Kumar Mr. Perikal K Arjun
No. 431/2024 Director of Arisu Retail
For Stay Pvt. Ltd.
IA No. 1181/2024 Vs
PDB Venture Pvt. Ltd
20. Comp App (AT) (CH) (Ins) | Poorna Chandra Mrs. Lakshmi Menon

No. 31/2025

Vs
Surabhi Chits Ltd.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

21. TA (AT) No. 173/2021 Sepco Electric Power Archeus Law Shardul Amarchand
(CA (AT) (Ins) No. Construction Corporation Mangaldas & Co-R1
606/2020 Vs
For Stay Sumit Binani, IRP of KSK
IA No. 1619/2020 Mahanadi Power
For Exemption Company Ltd. & 2 Ors.
IA No. 1620/2020)

22. Comp App (AT) (CH) (Ins) | Prakash Balasundaram Mr. Aishwarya Sinha Mr. Anant Merathia R1
No. 182/2021 & 9 Ors. Mr. Naman Jhabakh R3
Leave to file Vs
IA No. 369/2021 Shivadutt Bananje, RP,
For Exemption Fortuna Urbanscape & 2
IA No. 367/2021 Ors.

WITH

23. Comp App (AT) (CH) (Ins) | Prakash Balasundaram Mr. Aishwarya Sinha Mr. Anant Merathia R1

No. 183/2021 & 9 Ors.
Vs

Shivdutt Bananje, RP,
Fortuna Urbanscape &
37 Ors.




24, TA (AT) No. 252/2021 Omkara Assets Mr. Varun Srinivasan Mr. Y Suryanarayana
(CA (AT) (Ins) No. Reconstruction Pvt. Ltd.
967/2020) Vs
Sethi Engineers and
Foundry Ltd.
25. Comp App (AT) (CH) (Ins) | Bank of Maharashtra Mr. T Ravichandran Mr. Nithyavendhan K R1
No. 24/2022 Vs
Sutanu Sinha,
Liquidator, IVRCL & Anr.
26. Comp App (AT) (CH) No. T. Yashwanth & 2 Ors. Mr. NP Vijaykumar Mr. R Vidhya Shankar
115/2022 Vs R2- R4
For Stay Arunkarthik Textiles Pvt. Mr. Ramasamy
IA No. 1057/2022 Ltd. & 7 Ors. Meyyappan-R5 R6 R8
WITH
27. Comp App (AT) (CH) No. A Deviani & 2 Ors. Mr. Ramaswamy Mr. R Vidhya Shankar
60/2023 Vs Meyyappan R4
Arunkarthik Textiles Pvt.
Ltd. & 7 Ors.
28. Comp App (AT) (CH) (Ins) | Employees Provident Mr. PK Panneer Selvam Mr. PS Suman- R2
No. 55/2023 Fund Organisation Mr. Bhagavath Krishnan
Leave to file Regional Office Rep by its PMN- R3, R4
IA No.193/2023 Recovery Officer
For Direction Vs
IA No.194/2023 Classic Knits India Pvt
For Exemption Ltd rep by CA M.Suresh
IA No.195/2023 Kumar, RP & 4 Ors.
29. Comp App (AT) (CH) (Ins) | South Eastern Coalfields | Mr. B Dinesh Mr. Ramakant Rai
No. 271/2023 Limited
For Stay Vs
IA No. 840/2023 Saurabh Kumar Tikmani,
RP of Lanco Amarkantak
Power Ltd.
30. Comp App (AT) (CH) (Ins) | Jomer Properties & Mr. B Ramana Kumar M | Mr. Sankar P Panicker
No. 288/2023 Investments Pvt. Ltd. &
For Urgent Hearing Anr.
IA No. 877/2023 Vs
For Stay Kizhakkekara Kuriakose
IA No. 878/2023 Jose
RP of ITMA Hotels India
Pvt Ltd.
WITH
31. Comp App (AT) (CH) (Ins) | MM Jose & Anr. Mr. B Ramana Kuma Mr. Sankar P Panicker
No. 289/2023 Vs
To Adv. Hg. Kizhakkekara Kuriakose
IA No. 881/2023 Jose, RP of ITMA Hotels
For Stay India Pvt. Ltd.
IA No. 880/2023
32. Comp App (AT) (CH) (Ins) | Abhijit Bhattacharjee, Ms. Priyanka Das Mr. Surya Teja Nalla R1

No. 220/2024
For Exemption
IA No.588/2024
For Stay

IA No.589, 974,
1047/2024

To Vacate Stay
IA No. 436/2025

Suspended Director of
the Corporate Debtor
Lumiford Pvt. Ltd.

Vs

COSR Ventures & Anr

Mr. Amir Bavani- R2




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

IS

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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